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Consultancy Exports

8428. SHRIG.S. BASAVARAJU:
SHRI S.B. SIDNAL:

Will the PRIME MINISTER be pleased
to state:

(a) whether consultancy exports have
not reached the desired level because the
recommendations of technology policy im-
plementation committee have not been pr-t
to use;

(b) if so, the reasonsfor notimplement-
ing the recommendations of the committee
so far; and

(c) thetime by when the same are likely
to be implemented?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECHNOL-
OGY AND THE MINISTER OF STATE IN
THE DEPARTMENTS OF OCEAN DEVEL-
OPMENT ATOMIC ENERGY, ELECTRON-
ICS AND SPACE (SHRI K.R. NARAYA-
NAN): (a) No, Sir. Foreign exchange earn-
ings on accountof consultancy exports have
shown an increasing trend over the last few
years.

(b) and (c). The Technology Policy
Implementation Committee made the fol-
lowing three major recommendations in
regard to the consultancy sector:

(i) Creation of a Consultancy Re-
serve Fund.

(i) Exemption of 100% of Export
income from the purview of In-

come tax.

(i) Establishment of an Indian Con-
sultancy Centre.

No decision has been taken with regard
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to recommendation at Sl (i). As regards
recommendations at Sl. No. (ii), Govern-
ment has already allowed 50% exemption of
Income Tax on export income. As regards
recommendations at S!. No (iii), a Consul-
tancy Development Centre has been cre-
ated with the support from Department of
Scientific and Industrial Research.

Creation of Posts in New Grade of
Private Secretary

8429. SHRI V. SOBHANADREES-
WARA RAO: Willthe PRIME MINISTER be
pleased to state:

(a) the total number of posts created in
the new grade of Private Secretary (Scale of
pay Rs. 3000-4503) in each of the Central
Secretanat Stenographers Service Cadres
of the various Ministries/Departments;

(b) whether in the process of ad hoc
promotions to these posts some senior per-
sons in some CSSS Cadres were left out,
some junior persons in others got them;

(c) if so, the reasons therefor; and

(d) the cadre-wise number of such
senior persons left out of ad hoc promotions
with reference to the junior most person
amongst all the promotees in all cadres of
the Service?

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS AND MIN-
ISTER OF STATE IN THE MINISTRY OF
HOME AFFAIRS (SHRI P. CHIDAMBA-
RAM): (a) There are about 90 posts in the
new grade of Private Secretary in various
Ministnes/Departments.

(b) to (d). Pending finalisation of recruit-
ment rules the Ministries/Departments were
advised to make ad hoc promations of eli-
gible officers on decentralised basis. In the
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decentraiised set up juniorty/sentonty 1s
relevant among officers within the same
cadre on'y

The information regarding ad hoc pro-
motions effected on decentralised basis 1s
not mainiainad centrally

Personnel in the Panel Recruitment of
Air Hostesses

8430 SHRI K PRADHANI Wil the
Ministerof CIVIL AVIATION AND TOURISM
be pleased 1o state

(2) whether any rules are n force for
constitut on of a panel for recrutment of air
hostesses in Indian Aulines and Air India

(o) if so, the details thereof, and

(c) whether there 1s any provision for
appomntment of the Chief Air Hostess?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION AHD TOUR-
ISM (SHRISHIVRAJ V PATIL) (a)and (b)
Yes, Sir The recruitment of airhostesses in
Indian Arrlines and Air India1s made inaccor
dance with the Recruitment and Promotion
Rules As and when vacancies anse an
advertisement is 1ssued inviting applications
for the posts The elgible candidates are
subyected to group discussions and those
quaiified are interviewed by a Select on
Board as provided for in the Recrutment and
Promction Rules The candidates found
sutsble are empanelled for appointment as
aithostesses The Selection Beard in Indan
Airtir es and An India consists of ne follow-
ing —

Indiars Airlines

I} Regonal Director cr his nomi-
nee

ity Operations Manager or his
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nominee

m) Manager Personnel Services or
his nominee

v) Director of Operations or his
nominee

Arr india

1} Member trom the Inflight Setvice
Deptt

#) Member from the Human Re-
source Development Depit

i)  Memberbelongingto SC/ST The
member 15 of the level of Sr
Station Manager or equivalent

v) At present there s no provision
for induction ¢f Chief Air host-
esses in the Selection Panel for
airhostesses

Special Courts for SC/STs
8431  SHRI LAKSHMAN MALLICK

SHRI PARASRAM BHARD-
IAJ

Will the Minister of WELFARE te
pieased to state

(a) whetherGovernment are aware that
SC/STe hesitate to register the i complaints
of Hiarassment witr the Police

(b) f s, whether there 15 any proposal
to set up <pecial courts to try cases relat'ng
to atrocities on SC/STs and

(¢) if so tne details In this regara?

THE DEPUTY MINISTER IN THE
MINISTRY OF WCLFARE (SHRIMATI
SUMATIORAON) (a) Nospecialzases has
come 1o the notice of tne Government





